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Suspension of Police Personnel in Police
Department of Andaman and Nicobar 

Islands

327. SHRI JAGANNATIl RAO 
JOSHI : Will the Minister of HOME 
AFFAIRS (GRIH MANTRI) be pleased to 
state :

(a) the total number of Police personnel 
put under suspension in the Police Depart
ment of the Andaman and Nicobar Islands 
and the date of suspension of each 
officials ;

(b) the number among them of those 
who have completed one year or more and 
how many of them are getting the revised 
rate of subsistence allowance after comple
tion of 12 months ;

(c) the number of ca&es of suspension 
that have since been settled and the number 
of those that are still pending ;

(d) the causes of delay in the final isa- 
tion of cases, if any ; and

(e) the directions proposed to be given 
by Government for early finalisation of 
suspension cases, if any ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (GRIH 
MANTRALAYA MEN UP-MANTRI) 
(SHRI MOHSIN) : (a) to (e). The infor
mation is being collected and will be laid on 
the Table of the House.

Term of Office of Chief Commissioners of 
Union Territories

328. SHRI JAGANNATH RAO 
JOSHI : Will the Minister of HOME 
AFFAIRS (GRIH MANTRI) be pleased to 
state :

(a) the term of office of the Chief 
Commissioners of the various Union Terri
tories ;

(b) the scale of pay in each case and 
other allowances admissible to them ;

(c) the duration of period which each 
of the Chief Commissioners has aheady 
served ; and

(d) the proposals, if any, for the recall 
of those whose term of office has already 
expired 1




